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R.P. No. 108/93 in 0 No. 733/92 

& R.P. No. 115/93 in CA No, 735/92 

P.C. Kale 	
•.Applicant in ci 
No. 733/92 

P.H. Mhaisgavali 	 ..App1ica 	in Q 
N 0.735/92 

Coram: Non, Shrj. Justice M S Deshpande, V.0, 

Hon. Shri M Y Pricikar, Member (A) 
TELTh 1. (By circulation) 	Dated; 26,11.1993 i J iJeshpanoc, Vice Chairman) 

By these review petitions the applicants 

want us to review our order dated 15.3,1993. 	We had 
considered the points which are now beinq raised in the 
Revie: tun at th0t stage. The applicant had not 
f flee 	thc 	:2;Jy in the inquiry proceedings and we see 
no grcn; this application can he entertained. 

These review petitions are accordingly 
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